MR. CHAIRMAN: Please. ...(Interruptions)... Look, you are senior Members of the House.
Please do not. ...(Interruptions)... Questions cannot be confined to Members from specific States.

That is not the practice.

SHRI TIRUCHI SIVA: Sir, the supplementaries must be confined to the main Question. The

issue is that of Kudankulam. ...(Interruptions)...
MR. CHAIRMAN: Please. ... (Interruptions)...
SHRI D. RAJA: Sir, | am requesting you to allow me to put a question.
MR. CHAIRMAN: Mr. Raja...

SHRI TIRUCHI SIVA: Sir, the main question is about Kudankulam and Members from Tamil

Nadu should be allowed.
SHRI D. RAJA: Sir, after the Fukushima accident...

MR. CHAIRMAN: Please allow Mr. Kalita to ask the question. ... (Interruptions)... Please. Let
him ask the question. ...(/m‘errupt/ons)... If you want a discussion on this issue, you know the
procedure. ...(Interruptions)... If you want a discussion, there is a procedure for it. Please.

...(Interruptions)... Please, Mrs. Stanley.

SHRI BHUBANESWAR KALITA: Sir, post the Fukushima incident, the situation in Japan has
changed. The hon. Minister has mentioned about Germany buying power from plants in France. But |
would like to know whether the Minister is aware that as many as ten nuclear power plants in Japan
have been closed. They are giving more importance to renewable energy. Is the Minister aware of
that?

SHRI V. NARAYANASAMY': Sir, | would like to tell the hon. Member that most of the existing
nuclear power plants in Japan are running. The hon. Member has mentioned about the ten nuclear
power plants that have been closed. | do not have any knowledge about it. But most of the nuclear
power plants in Japan are operating and they are also upgrading the safety measures, especially
after the Fukushima accident. That is a fact. But the fact that ten nuclear power plants have been

closed is not in my knowledge.
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Fund distribution as per population and area

t#222. SHRI NARESH CHANDRA AGRAWAL: Will the Minister of PANCHAYATI RAJ be

pleased to state:

(a) the norms for allocation of funds to the schemes being run by Central Government for

the development of villages;

(b) whether it is a fact that a big State like Uttar Pradesh is not getting the full benefit of

these schemes, considering its huge population and area;

(c) if so, whether Government would lay down the norms relating to these schemes on the

basis of area and population; and
(d) if not, the reasons therefor?

THE MINISTER OF PANCHAYATI RAJ (SHRI V. KISHORE CHANDRA DEO): (a) to (d) A

Statement is laid on the Table of the House.
Statement

(a) The Ministry of Panchayati Raj implements the Backward Regions Grant Fund (BRGF)

in 250 backward districts of the country. Under the BRGF, untied funds are given to Panchayats

tOriginal notice of the question was received in Hindi.

10



through the State Governments to meet critical and other infrastructure gaps. Other schemes for the
development of villages are implemented by the Ministry of Rural Development, Ministry of Health and
Family Welfare, Department of School Education and Literacy and the Department of Drinking Water

Supply among others. The norms for distribution of BRGF Grants at various levels are as follows:

Distribution between the Capacity Building (CB) and the Development Grant (DG)

components:

The Ministry provides the CB Grants to the 27 States computed @Rs. 1 crore per BRGF
district which totals to Rs. 250 crore per annum. The remaining amount of the annual BRGF

allocation is available towards the DG component.
Distribution of the Development Grants (DG) between districts:

The Ministry notifies the annual entitlement of each of the 250 districts under the DG

component based on the following formula:
(i) Every district will receive a fixed base amount of Rs. 10 crore per annum.

(i)  50% of the balance allocation under the Scheme is allocated on the basis of the share of the

population of the district in the total population of all backward districts.

(iii) The remaining 50% is distributed on the basis of the share of the area of the district in the total

area of all backward districts.

Distribution of the Development Grants (DG) among the Panchavats and the ULBs within the

districts:

Each State is required to indicate the normative formula that would be used for the allocation

of BRGF funds to each Panchayat and ULB. The normative formula should consider:

(i)  The share of each local self-government institution category (Panchayats or Municipalities)

within the district,

(i) Within the overall allocation made for each category, the norms governing the inter-se share of

each Panchayat or Municipality concerned.

The Ministry of Rural development also implements through the State Government and UT

Administrations the major schemes namely Mahatma Gandhi National Rural Employment Guarantee
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Act (MGNREGA), Swarnjayanti Gram Swarozgar Yojana (SGSY)/ National Rural Livelihood Mission
(NRLM), Indira Awas Yojana (IAY), Pradhan Mantri Gram Sadak Yojana (PMGSY’), National Social
Assistance Programme (NSAP), Integrated Watershed Management Programme (IWMP). Out of
these programmes, the allocation based schemes are SGSY/ NRLM and IAY whereas other
schemes are demand/ project based and allocation is not made to any of the States. The allocation
to the States under SGSY and IAY is made as per the criteria approved by the Planning Commission

of India for the respective programmes which are as under:
SGSY

The funds under Swarnjayanti Gram Swarojgar Yojana (SGSY) are allocated on the basis of

poverty ratio in the respective States.
IAY

The allocation to the States is made taking into account 25% weightage to poverty ratio and

75% to shortage of houses in the respective State.
Both the schemes i.e. SGSY and IAY are for the BPL rural households.
MGNREGA

The objective of the Act is to enhance livelihood security in rural areas by providing at least 100
days of guaranteed wage employment in a financial year to every household whose adult members
volunteer to do unskilled manual work. MGNREGA covers the entire country with the exception of

districts that have a hundred percent urban population.
Sarva Shiksha Abhiyan (SSA)

The allocation of resources will depend on the following: preparation of District Elementary
Education Plans and their appraisal; commitment of the State government with regard to the State
share; performance of the Planning, Appraisal and Fund Flow Mechanisms, institutional reforms in
States to facilitate decentralized management of education and as per RTE requirements; reports of
supervision teams regarding the quality of programme implementation; and availability of financial
resources in a particular year. The actual allocation of resources will depend on all these factors. It is
likely that districts with poor infrastructure will require more resources. However, the release will also
be performance linked. If an educationally backward district does not utilize the resources in the

manner intended, it is unlikely to continue to receive a priority.
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National Rural Health Mission (NRHM)

. The National Rural Health Mission seeks to provide effective healthcare to rural population
throughout the country with special focus on 18 states, which have weak public health

indicators and/or weak infrastructure.

. These 18 States are Arunachal Pradesh, Assam, Bihar, Chhattisgarh, Himachal Pradesh,
Jharkhand, Jammu & Kashmir, Manipur, Mizoram, Meghalaya, Madhya Pradesh, Nagaland,

Orissa, Rajasthan, Sikkim, Tripura, Uttaranchal and Uttar Pradesh.

Its goals are reduction in Infant Mortality Rate (IMR) and Maternal Mortality Ratio (MMR)
Universal access to public health services such as Women's health, child health, water, sanitation &

hygiene, immunization, and Nutrition.

The Mission is conceived as an umbrella programme subsuming the existing programmes of
health and family welfare, including the RCHII, National Disease Control Programmes for Malaria, TB,

Kala Azar, Filaria, Blindness & lodine Deficiency and Integrated Disease Surveillance Programme.
National Rural Drinking Water Programme (NRDWP)

The Ministry of Drinking Water & Sanitation administers through the States the centrally
sponsored scheme, National Rural Drinking Water Programme (NRDWP) for providing financial and
technical assistance to the States to supplement their efforts to provide drinking water to the rural

areas. The criteria for allocation of funds under NRDWP is given in the Statement below.

SI.No.  Criteria Weightage (in %)
1. Rural Population 40
2. Rural SC and ST population 10
3. States under Desert Development Programme (DDP), 40

Drought Prone Area Programme, Hill Areas Development

Programme, special category Hill States in terms of rural areas

4. Rural population managing rural drinking water 10

supply programme

TOTAL : 100
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(b) to (d) The BRGF districts including the 34 districts of Uttar Pradesh covered under the
programme were selected on the basis of the report of the Inter-Ministry Task Group (IMTG) on
Redressing Growing Regional Imbalances constituted by the Planning Commission in 2005. The
norms for district-wise allocation of funds under the BRGF as specified above also apply to Uttar
Pradesh. Therefore, the population and area of the BRGF districts in Uttar Pradesh are duly taken

into account while making the allocations.

As regards NRDWP, since in the allocation criteria the component of rural population and area

are given weightage, Uttar Pradesh is getting adequate funds under the programme.

£} TR A5 JTATA: AT FUTI Sfl, T a5 81 Hecayul 42 &, Sl R < & Al F ST
BT 1 3R ST STa1d UTHIVT [y #3015t <<t 1 WIS SAT_T 37287 Ied| AR1 U9 I8 o fd &
AT 42 Sft I 9ar {6 g @ G Ao 8, S T BT SR R®AT gidr § 3R 3
TIoTTR § U7 JMefed BRe BT MR AT BIAT 87 T $H ST 3R &5l P MR W fhar
SITQT 7 <781 ?

H3T ST 1 YT STATd g1 GH1 IR (&A1 &, ARY A1 qaTs 5, oifcb AT Sfarq =181 faan fos
SHHT AYR T 21 F {5 A Y8 &1 § b STR AR, T8l TR <9 B 50% ¥ SITET AETET &1 8,
He SITET ST 21 H AT 31 Sl | ST A18dl €, 39 Hal b RSN IS & Sfaiid
IR =2 & 34 el P 7, STafeh IR U=er & 74 F3Fall # 4 40 R7el g Y €, A1 STR 4R &I
1 fRufy g2

7 AT SN I8 9A B FUT BRI {6 AT BT S AMTLIHAT €, O I, T, TRE FhH,
TS, e, fIoTet, 39 Waa! qR1 SR o forg a1 faarm 11 9e1 52 fh verme w3 S agi RIS &,
T H21 TSP AISTAT | 200 BT IMMETST T b AT Dl UFb! TSd I Sire B 91a oY, fhs SR
e H AT T 3 TS b ST Qb AT U1 TET &7 TR 1 H SRy ST ATed § b 39 9N
RUEICIESEININISISERERECLICHRY

TERT, Sl AR B, o7 IR ARy 317 ¥ 40,000 RIS S9Y T B &, S FI H 8
T {1 Tl QIR 71 8TR 21 IR ST, 1 T 31T § §§ R B DI ETT0IT Rl ?

SHRI V. KISHORE CHANDRA DEQ: Sir, the hon. Member in his question had asked for the
various schemes for which the Central Government is sending funds from the Centre. So, while the

names of all these schemes have been mentioned, | would like to inform the hon. Member that
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MNREGA and PMGSY are the schemes actually for which the funds go from the Ministry of Rural
Development. As far as the Ministry of Panchayati Raj is concerned, we give funds only for the
Backward Regions Grant Fund, BRGF and RSVY. As far as the BRGF grants are concerned, they are
given to districts which have been identified as being backward. The hon. Member is right in saying
that in UP, out of 70-odd districts, 34 have been identified as backward regions. This identification is
done not by my Ministry. This is done by the Planning Commission. The Planning Commission does it
on the basis of certain statistics and parameters which are sent to the Planning Commission, through
the State Government, from the District Planning Committees, which they get from the districts. If the
hon. Member likes, | can enumerate those economic parameters. It includes the preponderance of
agricultural labour in the population, the level of agricultural wages, etc. | can send the entire list to
the hon. Member. Out of the BRGF funds, we give it to every BRGF district equally. Half of it is given
as development grant. One crore rupees is given for capacity building, i.e., for training of personnel,
and the people who manage the PRIs. From the rest of the fund, 50 per cent is given on the basis of
population, and 50 per cent is given geographically. So, as far as my Ministry is concerned, we only
deal with these aspects. The rest of the schemes are actually dealt with by the Ministry of Rural

Development. So, | don't have the figures and details of those schemes. It may be appropriate...
i} wier s fism: IR, 39 e 9 Wd Y wiEi ol gt g1 A o
3} wHTafr: T e, A 57919 <’ 2, ISl 31T G SIfIG ... (aET). .
#Y TR T IAT: £, A AT B GHT IR < T2 € -..(FALH)...

#} [uTaf: 98 JMT G NI, JAID! STard et IET & ... (EEM)... 3T a6 G Aoy
..(FGYTH).... TR ST, AT I3 1Y ...(FAIH)...

sft TR T AT I8 BT B & [P U fABT F3) ST <, Ao AN STaTe <70
..(TIT)...

Y wHTafY: 37T ST S, TS 9 YRT STAT9 A1 G IR ...(F@HH)... One minute, please.

SHRI V. KISHORE CHANDRA DEO: Mr. Chairman, Sir, the question is addressed to me.
These are the subjects related to the Ministry of Rural Development. They should have.

...(Interruptions)...

15



#t N T AT A, T RIRSIUG & IR # guT & T8 ¥ ..(au™)... g9
ARSI b R H IOT 81 781 & ..(FaEH)...

SHRI M. VENKAIAH NAIDU: Then, why are you responding? ...(Interruptions)... Why have

you accepted it? ...(Interruptions)...

ot IO YIS h: 519 I U9 9 G fOd B 81 & O I8 I R S B 8?2 ...(FIHH)....

SHRI M. VENKAIAH NAIDU: The basic issue is, when he has accepted this question.

...(Interruptions)... As he has accepted it, he is bound to give the answer. ... (Interruptions)...

MR. CHAIRMAN: Just one minute. Let him finish. ...(/m‘errupt/ons)... Venkaiaji, let him finish.

...(Interruptions ... First, let him finish.

oY TR T AT HEHT T S ...(HaeH)...
off UTIf: 31T IS S8V ...(=aHH). .

Y e =g ATl IR Sf), gAY SISTRSIU% &7 U3 fhar &) =81 2, g9 291 & 94l
gt o1 7o fhar 7, T SR 0ew &1 fa9y Seoig fhar 81 89+ Wiell S1IRSHUS B 1 -8l B
g, A1 &Y a9 ...(agm). ..

Y AUTIRY: 31T U8l A1 STaTE G AT ... (FFHTH)...

SHRI V. KISHORE CHANDRA DEO: Mr. Chairman, Sir, | accepted the question because there
are two components -- BRGF and RSPY -- which pertains to my Ministry. | have got the details and
particulars relating to these two components. The other matters do not relate to my Ministry. Sir,

Sarva Siksha Abhiyan relating to the Ministry of HRD...

#} A T IATA: TR, T (5 I TEI Il Yo IR [T ..(ALM).... AT GHIILT
ST, WAl ..(EHTH)...

ot TS UTS: AT T3 S BT WY ST TART BReb AT AMRY AT ...(HELT).... ST 3THT
SRR 8l 2, 1 fbe ..(aem)...

off JuTafar: 31T IS S8V ..(FAUTH)...

# T T AT TR, AT fAdrd A1 Sff 99 §U © (@M. TR, A AHI0
e #4411 91 90 §U B ..(AqH)...
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SHRI V. KISHORE CHANDRA DEO: Sir, in my reply, | have only stated the names of the
schemes which the Central Government implements in villages. But, my Ministry does not deal with

them.
As far as UP is concerned...
it go1eT UTIe®: IR, A e 3 981 T9TE < % B ...(FGEM). .

oY TR = AT ) R SHBT Sa9 R S B 27 ...(FIHUM)... 59 I8 375 HATHT A
TR & TR B ... (auH). .

o} FOI91 UTISh: 519 I8 59 G 8 981 § ) R ...(@auM)... 9), 319 89 IReTo Sy
..(FGHT)...

i} wier o fism: R, ...(FaEm).

it g FHer Sff, @S ..(FaEH)...

7} TR T SEATS: A1 AHTIRT ST, J3T ATIHT ARET0 A1 ..(FGETH)...
31} JOI9T UToS: AR, BH WREY AR ..(FALH)...

off I 319 SRT 95 SR ... (L ). .

it TR I SATS: AT FHTART ST, A #3) Sf &8 32 § {6 I8 R A5Tera & Hefda
& &, 99 fhe AR U &1 STa1d AR #3) SH B1 21 o1 A1y o, afew urir s #5 o oA
1T M1 PIs FAT T 72 &1 S1a19 < SiR bR I8 Pe % I8 3N F3709 9 1 gafl 781 &, al
B AT DI HRETVT 3 T ? 37 Fid] 9 B ..(aET)...

off uTafar: Sp 13U 3T ST BE off| 31 SIRT 7T Hie TR 96 ST ....(FILH)...

i} TR T STATS: WX, § IT AMEM b A T HA Sff $HHb1 5119 S . (EEH)...
it FHTIRY: 3119 96 S1SY, @IS ..(Fae™)...

SHRI'V. KISHORE CHANDRA DEO: Sir, | have given all the details in my answer relate only to
BRGF and RSPY. | have not given any details relating to any of the other schemes for which funds
are disbursed by the other Ministries. So, let me also mention that, as far as UP is concerned, we
have given more funds under the BRGF to UP. Sir, 34 districts in UP have got more funds than many

other States.
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# W T AT AR, AT BRGF BT & el ...(;@u)... 1 BRGF JBI & 78! 8
..(FAYTH).... T STEREN Y a9 S ? ...(FALH)... § BRGF U9 & 78| 8T gl ..(FqLH)... TR I
H HEl BRGF T8I 81 ...(Ra8T)... 4R 7 UG SHOIY, AT FHTIRT SHT| ...(aem)...

MR. CHAIRMAN: Look, one minute please. ...(/nterrupz‘/'ons)... Please one minute.
...(Interruptions)... 39 98 SIS ...(TFE)...

st AR T SBMATA: AT FHTYRT ST, §9 BRGF U= U9 €1 7181 fharr §1 A9 <91 & Tidi o)
w2 fhar B ART U9 Ug Tl I ST B W U3 &1 W3 I8 ¥ fP Py WReR gR1 WAl &
foreprT o forq anfera o1 S <& Ao & fore e=RIfdT & arded W Ares wr-wiT €7 AR 997
W g 2l H9 I9H 3 I8 ol [ IS &, O 91 AR &A% AR ST & AER W
..(FA)...

it AUTAfY: 319 MY §S ST ...(FAYTH).... 3TTDH! 91 G ol TS 21 ..(TILH). .

o} TR Iv5 IFAT: TR, SIBT SA9 &1 el W8T 81 89 R P2 ...(FUH)... 3T 3TH]
postpone Eb_\’??rf\lrl'QI ...(IgHTH)...

o} gO191 UTesh: AR, A1 U1 faer 9201 S 96 81 ....(aem ). .

MR. CHAIRMAN: Why are we wasting time in this discussion? ...(Interruptions)...

it FRT T IRETS: AT AHUTURT Y, 31 $H®T postpone HR SINTY| AN H31 S 6l
SHPT STA19 AT el 31 3T FHD! postpone B JIOIY 3R 3TTeH IR A AT faerq #31
BT S T S ...(FAGEH)...

Y eiter = fsm: IR, A JURY | 31| ...(HAH). .. SORT TART BRP dlet| ...(IHH)...
oY qurafa: I8 U 21 g, Gder S .. (ae™).... ©iS ...(aET)... Please one minute.

...(Interruptions ... One minute please. ...(Interruptions)...

oY IO TS h: TR, BH STURT TRETIT AR ....(FILT)...

it quTIfer: v fAeTe, oY SRT 98 SIS ...(GEM)... If the answer given is unsatisfactory,
then the Members have the right to point that out and raise queries through appropriate procedures.
That is a well established practice and if you find an answer is unsatisfactory, please raise it

appropriately. Thank you.

ot TR =g ITATA: HEIT IR SN, ..(@@AIH)... e 3 o1 wee 8 fh o7 foosi)
T BT T SR 8] IS8 A ...(HIHH)...
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SHRI M. VENKAIAH NAIDU: Sir that is not the issue. The issue is, as you have rightly said,
that if the Members are not satisfied, we can give a notice for an appropriate discussion. But, Sir, the
issue is, the hon. Minister is saying that these things do not come under the purview of his Ministry
and he does not have information. Then, my question is: Why has he accepted this question at all?

Why the Secretariat has sent it to him? ... (Interruptions). ..
MR. CHAIRMAN: That is not the point...(Interruptions)...
it TR TV IETer: T A1 bR AT faemr #0 ST ST Sard S| ..(ae). .

SHRI M. VENKAIAH NAIDU: It is the question relating to the Ministry of Rural Development

...(Interruptions)... Who is answerable to it ? ... (Interruptions)...
i} wier a5 fism: IR, I8 987 important question B! ...(SFET)...

MR. CHAIRMAN: Satishiji, please, let us get on with the Question Hour ...(/nterrupz‘/'ons)...

There are other questions ... (Interruptions)... One minute, please. ...(Interruptions)...

it s<lter === s W, g dgd important question 2l ...(IIHTA)... s?ﬁ question UX E{ﬁ
TSTHIT A AN R & ....(FaHM).... 3R SGRT S1d1d 781 ¢ B B ...(ae™)... A SHBT 5d1d T8 &
B Bl ...(cTaEM)...

o} FOI9T UTSh: FYURY ARG, AT HAT B TR S P olY A &b TS bl TRETT

SITSTTl ... (caem)...
it T =A% ST AR, & WRETT e ARyl (e, .
MR. CHAIRMAN: Just one minute. ... (Interruptions)...

st g9 GISH: TR, AEHG HA S Bl WSHH 9 b IOV IS Bl WS gl
(). .

off GuTafer: 2T ST, TR specific point FITE? ....(FGETH)...

SHRI M. VENKAIAH NAIDU: Sir, please postpone the question and direct the Rural
Development Minister or the other concerned Ministry to give reply to this question

...(Interruptions)...

sft TR T IET: R, 3T S question BT postpone B EIRIY, MMIHRT ARTBR T T8
el 7 faar gon 21 ..(aum)...
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MR. CHAIRMAN: All right. It is fair enough, 3 AT IS 2V We go on to the next question.

...(Interruptions)...
it wrciter == frsm: IR, 39! Bl & forg B Y| ..(aum)...

MR. CHAIRMAN: You have made the proposal. ...(/m‘errupz‘ions)... It is postponed. It would
be listed for another day. That is all. ... (Interruptions )... 38 3T 98 TSI ... (Interruptions ). ..

SHRI SATISH CHANDRA MISRA: In this Session?
MR. CHAIRMAN: Yes, in this Session. Now, Question
DGCA Report on flying schools
*223. SHRI TARIQ ANWAR: Will the Minister of CIVIL AVIATION be pleased to state:

(a) whether it is a fact that the Directorate General of Civil Aviation (DGCA) has found fault

with almost all the flying schools in the country;
(b) if so, the details thereof; and
(c) the action that has been taken against these flying schools ?

THE MINISTER OF CIVIL AVIATION (SHRI VAYALAR RAVI): (a) to (c) A Statement is laid on
the Table of the House.

Statement

(a) and (b) Yes Sir. Directorate General of Civil Aviation (DGCA) audits are carried out with
the primary aim to ensure that the flying school function as per the existing guidelines and have
facilities and systems in place for conduct of flying, training and maintenance of aircraft. During the

audit following deficiencies were found:
(i)  Non-up keep of documents.
(i)  Dossiers are not being maintained properly.
(iii) Insufficient ground instructors.
(iv) Fuel Mismanagement, false entries in authorization books.

(v)  Contingency plan not available.
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